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]
Y O/V‘M |, Blarat kyzoy BAh....., son/dayghter/wife-of ..Tgﬁ.m.b.q}mply.é\....g,lls WA
years, belonging to QI‘M[%—)SLQ«QV\Q-H-?S 'Qfmbld

service and presently working as Reuee.q&orﬁu/ﬁesj»\m 0Q... A9 8tamt...

give hereln below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A, Petalls of movable assets
(Assets in joint name indlcating the extent of joint ownership will also have to be

given)

Sr. Deserigtion ‘Self Spouse Dependant-1 | Dependant-2 | Dependant-3

. e Name(S) Hame _Name __Etc. Name

(i) | Cash I18owo joccoo

(ii) | Deposits in COTTO NI L N L NI e
Banks, Financial 3 i :
Institutions And '
Non-Banking
Financial
Companies

(ill} | Bonds F i 25 o :
ﬂehéﬁ't,uresand s Bt NI NTL NI
Shares in
companies

1 (Iv) 'Otherﬁnancml fO-OOODq s
institutions, Lre NP NTe N L Nt
NSS, Postal PP
Savings, LIC 430050
Policies, etc Fres
% > ]. f1oov™© .
v atar Vehicles  |praayh

(}  (darail it‘ce \‘4"’7 Hewro NIL N“—- NI L
(details o/ Glomed;
make, etc.) \

Hexo pasya-

(vi) | Jewellery (glve {
details of [90G™ | iy Neoe | Nio NI L
weight and < lae
value)

(vii) | Other assets, | :
such as values NIe Nt Nt L pif-) NI
of claims /
interests

Mote: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companles should be given.

* Dependant here means a person substantial

employee.

Blorat kyrs) Bhad

§lafnorg

ly dependent on the income of the




MO e
erties in joi

De
[N

e Prop

also have to be indicated]

nt awnrshkp indicating the extent of joint ownership will

Er.
Mo,

Bescription

| Dependant-1
Hame

Self

Dependant-2

Hame Efg. Mama

Dependant-3 |

iy

- Agricultural Land

- Locatien{s}

- Survey number{s)
- Extent {Total
measurerment) !
-Current market value |

Nl

NI

N L NI

(1)

<Current market value

Non-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total
measurement)

NII._.E NI NI

NI L NI

(i)

Buildings (Commercial
and residential)
Location(s)

- Suryey fdoor
number(s})

- Extent (Total !
measurement)

- Current market
value

obte Bt | WIE

NI L N L

vy

Houses | Apartments,
etC.

- Locatlon(s}

- Survey fdoor
number(s)

- Extent (Total
measurement)

- Current market
yalue

NI

Nt N

NI L NI L

:t:»n-

Others (such as
interest in property)

e || NIL

NI L NI L

(2}

1 glve herain below the details of my labilties / overdues to public financial
institutions and government dues:- '
[Mote ; Please give separate details for each item)

Amount cutstanding as

Sr. | Deseription Name & address of Bank /
Ha. ; Financlal Institutions{s} / af s e Eaei
Oepartment (8}
{a) | (i} Leans from Banks N) L NIL
(11} Loans fram financial :
institutions Nt L N1u
{iil) Government Dues:
{a} dues to departments NiL NI
dealing with government
accommeodation
(b} dues to departments
dealing with supply of BN NTL
water = :
(c) dues to departments
dealing with supply of NI NTL-
electricity
Rhasat kars Bladh
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[d) dues to departments : a8 |
dealing with telephones Nl - NIL
(e} dues to departments
| dealing with government |

transport (Ineluding NTL NI
aircraft and helicopters) | 9
(f} Other dues, If any NI L Nl

(b} (i) Income Tax including | .

surcharge [Also indicate fck No — 37 2—"—""—38 2 oo N
the assessment year upto o

which Income Tax Ruturn | 0¥ — @023 -24
filed. Give also Permanent |PAN - BFIPR o _
Account Number (PAR]] P8 o el
(i} Wealth Tax [Also
Indicate the assessment
year upto which Wealth
Tax return filed, ] : :
{1} Sales Tax [Only in Pl

case of proprietary NI NI L
| business] i N =
(iv) Property Tax NTC &7 NTT

T il

GPF/CPF/PRAN No. 4411 04057 67¢ |

Gender - [m ] o

Date of Birth

Ils [ ol6]1 ]9 |8&8[7 | wommmw

Class/Group w8

: {A/B/C)
|8ty § e cvotaliats Qeiviee

(E"-‘u!i ﬂéme e.g. B.A.S.-Bihar Administrative Service,

Cadre o

B.5.5.- Blhar Secretarlat Service etc. )

Horne District i K L@,QO.;: q
1 hersby declare that thﬂvabwe :letai-:l_s are true to the best of my
knowledge and belief,

Name of Employee: @‘\mi—kq%gw

Place:. PQ"'*\Q I pesignation:. £ e.ceareh., /ﬁeséammm Assisdan
pate:... 5 (2] 2004 Department:...Blkes. Vidhana Mandal = "“’%j‘
Note: Please sign each page of the declaration. Asset deciaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.

B hesat kot Blodh
Qlaloo24



